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TEF TRAGT i< TSHTT HATA

% faeet, 1 S[eTs, 2026

FT.3M. 3564(37).— FealT TLHT, T TR AfAam 1956 (1956 1 48) (o o zae
THT Sh ATATHAH FgT TAT &) T &7 3F il IT-GTT (1) T T& ARAT HT TN FXd gU, g THTETT
21 ST o T FoF TeTg T57 % Fae Srer § ST /i€ 9% uqu= 181 & T 3/0- 5/4 § Frgaex
9ET H T[T ST T Fers g™ &1 (A, Sae aoq e st (S 02-0247) 3 3HmE oifa
STFAA (10T 02-575) T¥ sea(e 7 ST T ATHA & TH 6 G-I & [FHI, ST, TavdT 3T
THATAT o ATH TATST o (o107 ag I TUterd § et |erd i €= T g= § 337 737 §, Ut s+ &7
ST e o (O ST T HATTOIT Tl g |

F1¢ ff =1f3F, S 3% G § Raas &, 3 afaf=m & awr 3w & s7-amr (1) F 9= @i
TATS o forT UHT 7 3 ITANT U2 TGS § TH ATSEHAT & TR T AT & i o & fa st
AT TR T THAT |

UHT T AT JeH TIAFRET, T97q TS e, TAU, UAUH, HIAae? &l fofed &9 7 T&qd
#F AT 37 IHH THF AT ATAHAT T FATUr {7 Ferq ATy, Srshal i AT ®9 7 I7

4920 G1/2026 @)
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ot farferss Torae g q ST T 1@ 39T 3% U Sraf<iai sl gaars & TETq qT UHT T S Feed
* TET, IS TS g, o a7 Tierery Araed a9, aer T AT a1 I T SATATT FHT THT T

FATATT HT AT |

I At T AT 3T T IT-AT (2) F AT weAw wrferswry g Ay waw #wre oft e
STaw g |

TH ATIHEAT & SAANd o ATl I F @i ST T AL AT TR F I HATAT §
ITASH g AT 3T (gaag AR gTer fALreror fohar S7 |1kt 2 |

AT

TRAATS TT & FHFaey el § U d1€ 92 uA0A 181 % FHT 3/0- 5/4 & Frdagy gagy § ez
ST T TS A T aTor, o a6a e e (S0 02-0247) i< IA1a< oty st (Sue 02-
575) U s le T AT AT ATHA § o 70 TS T T ATAT SZAAT T2 q STTAT ST digd qre

T "ferm faaeor |
TS FT AT TRAATS o 7 719 F=ER
EALED AL H&AT f F7 R s i v S T SR i FT See
Hear (EATT THTE) (FF)
1 2 3 4 5 6
TTLF T ATH: FITFAEI AT
UEKEIEIGHC IR RIED L
Ward AE 31/ .
CIGRWIES RN GIDE
1 Block No 25 /TS ||f"=ft ( 6 (T ") 0.0006
LEIE))
No 55
Ward AE 31/ 5
T T FeaT (ATIH
2 Block No 25/ TS ||f¥sft I 24 (3 Hiex) 0.0024
HATE)
No 56
Ward AE 31/ GiGI
3 Block No 25/ TS  |[er<=rTt THTFeST (TR 17 (7 fiav) 0.0017
No 57 (FTITEI <))
Ward AE 31/ §
GIGH
4 Block No 25/ TS |[@<art<r 21 (3 Hex 0.0021
T () ( )
No 58
Ward AE 31/
5 Block No 25 /TS ||f™=ft T TiFT (3T) 8 (T ") 0.0008
No 61
Ward AE 31/
6 Block No 25/ TS |[fsft T e (3T9) 3 (a7 "H1ew) 0.0003
No 91
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HILT T TSI . AHTYTL

e T A R
Ward Al 35 / Block

7 BEll T s (I 13 (T Hiex 0.0013
No. 47 / TS No. 2 ) ( )
Ward Al 35 / Block

8 [GEl T TiftweaT (3T 107 (a1 Hiex 0.0107
No. 47 / TS No. 25 ) ( )
Ward Al 35/ Block

9 EEil T WiFeaT (3T 248.5 (a1 ez 0.02485
No. 47 / TS No. 26 e E) ( )
Ward Al 35/ Block GIGI

10 LR 2 (a7 fiex 0.0002
No. 47 / TS No. 4 THThesT (TIETETeh) ( )
Ward Al 35/ Block

11 No.47 /TS No. |[|f¥sft T e (3T) 320 (3 #iex) 0.032
5/1
Ward Al 35 / Block

12 No.47 /TS No. |[f==ft T TiFeT (3T) 74.1 (3 Hrax) 0.00741
5/2
Ward Al 35 / Block i

ar oC

13 TR THTReST (TR 134 (347 Hie7) 0.0134

No. 47 / TS No. 6
(@)

Ward AJ 36 /

14 Block No. 17/ TS ||=sfr T Tl (IT) 5 (a7 H1ex) 0.0005
No. 10
Ward AJ 36/

15 Block No. 17 / TS ||f™=ft T TiFT (3T) 4 (T ") 0.0004
No. 11
Ward AJ 36 /

16 Block No. 17/ TS ||Rsf T Tl (ITT) 9 (a7 H1ax) 0.0009
No. 12
Ward AJ 36 /

17 Block No. 17 / TS ||fR=ft T TiFT (3T) 5 (T H129) 0.0005
No. 13
Ward AJ 36 /

18 Block No. 17 / TS ||f¥sft T e (3T) 2 (F #iex) 0.0002
No. 49
Ward AJ 36 /

19 Block No. 17/ TS ||=sft T T (IT) 5 (a7 Hex) 0.0005
No. 50

20 Ward AJ 36 / [REL A TR (3T) 1 (T #122) 0.0001




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Block No. 17/ TS
No. 51

Ward AJ 36/

21 Block No. 17/ TS T T (IT) 4 (a7 Hrax) 0.0004
No. 52
Ward AJ 36 /

22 Block No. 17 / TS At T (3T) 8 (3 Hiew) 0.0008
No. 54
Ward AJ 36/

23 Block No. 17/ TS T Tfieeae (IT) 4 (a7 Hrax) 0.0004
No. 55
Ward AJ 36 /

24 Block No. 17 / TS At wiFeET (37) 2 (FF Hiew) 0.0002
No. 56
Ward AJ 36/

25 Block No. 17/ TS T TftFeaT (3T) 1 (377 HTew) 0.0001
No. 57
Ward AJ 36 /

26 Block No. 17 / TS Tt T (3T) 10 (a0 Hew) 0.001
No. 6
Ward AJ 36/

27 Block No. 17/ TS T Tl (IT) 4 (a7 Hrax) 0.0004
No. 9
Ward AK 37 / i

28 Block No. 6/ TS L IE T RS (‘:i 1R 95 (Elﬁ Iﬁ'd'{) 0.0095
No. 86 (@)
Ward AK 37 / GiGH

29 Block No. 6/ TS THThe=T (TR 93 (at Hiev) 0.0093
No. 87 (FUHT))
Ward AK 37 /

30 Block No. 6/ TS Tt i (3T) 246 (7 Hew) 0.0246
No. 88

Total 0.14756

[®T. &. RW/NH-12014/72/2025/TN/South-11/3A]
g e, Feaw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 1st July, 2026

S.0. 3564(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for Construction
of Flyover from Km 3/0- 5/4 of NH 181 at Singanallur junction in Coimbatore City, Including permanent rectification
of blackspot in Vasantha Mill Junction (TN 02-0247)and Uzhavar Santhi Junction (TN 02- 575) on EPC mode in the
district of COIMBATORE in the state of TAMIL NADU, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in
the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the
said Act.

Every such objection shall be made to the Competent Authority, namely, SDRO,LA,NH,Coimbatore in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling for Construction of Flyover from Km
3/0- 5/4 of NH 181 at Singanallur junction in Coimbatore City, Including permanent rectification of blackspot in
Vasantha Mill Junction (TN 02-0247)and Uzhavar Santhi Junction (TN 02- 575) on EPC mode in the district of
COIMBATORE in the state of TAMIL NADU.

State: TAMIL NADU ||District: COIMBATORE |

Sl. No.|| Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)
| 2 | 3 | 4 | 5 | 6 |
|Ta|uk: Coimbatore South |
|Vi||age: Uppilipalayam |
Ward AE 31/ .
1 Block No 25/ TS ||Private slon Agrlculture (Natham 6 (Square Meter ) 0.0006
anai)
No 55
Ward AE 31/ .
2 Block No 25 / TS ||Private Non Agriculture (Natham || >, (o 126 Meter ) 0.0024
Manai)
No 56
Ward AE 31/ Non
3 Block No 25/ TS ||Government Agriculture (Poramboke 17 (Square Meter ) 0.0017
No 57 (Corporation Road))
Ward AE 31/ Non
4 Block No 25/ TS [|Government . 21 (Square Meter ) 0.0021
Agriculture (Poramboke )
No 58
Ward AE 31/
5 Block No 25/ TS ||Private Non Agriculture (Dry) 8 (Square Meter ) 0.0008
No 61
Ward AE 31/
6 Block No 25/ TS ||Private Non Agriculture (Dry) 3 (Square Meter ) 0.0003
No 91
|Vi||age: Singanallur
Ward Al 35/
7 Block No. 47/  ||Private Non Agriculture (Dry) 13 (Square Meter ) 0.0013
TS No. 2
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Ward Al 35/
Block No. 47 /
TS No. 25

Private

Non Agriculture (Dry)

107 (Square Meter )

0.0107

Ward Al 35/
Block No. 47/
TS No. 26

Private

Non Agriculture (Dry)

248.5 (Square Meter
)

0.02485

10

Ward Al 35/
Block No. 47 /
TS No. 4

Government

Non
Agriculture (Poramboke )

2 (Square Meter )

0.0002

11

Ward Al 35/
Block No. 47/
TS No. 5/1

Private

Non Agriculture (Dry)

320 (Square Meter)

0.032

12

Ward Al 35/
Block No. 47 /
TS No. 5/2

Private

Non Agriculture (Dry)

74.1 (Square Meter )

0.00741

13

Ward Al 35/
Block No. 47 /
TS No. 6

Government

Non
Agriculture (Poramboke
(\Vaari))

134 (Square Meter )

0.0134

14

Ward AJ 36 /
Block No. 17/
TS No. 10

Private

Non Agriculture (Dry)

5 (Square Meter )

0.0005

15

Ward AJ 36 /
Block No. 17/
TS No. 11

Private

Non Agriculture (Dry)

4 (Square Meter )

0.0004

16

Ward AJ 36 /
Block No. 17/
TS No. 12

Private

Non Agriculture (Dry)

9 (Square Meter )

0.0009

17

Ward AJ 36 /
Block No. 17/
TS No. 13

Private

Non Agriculture (Dry)

5 (Square Meter )

0.0005

18

Ward AJ 36 /
Block No. 17/
TS No. 49

Private

Non Agriculture (Dry)

2 (Square Meter )

0.0002

19

Ward AJ 36 /
Block No. 17/
TS No. 50

Private

Non Agriculture (Dry)

5 (Square Meter )

0.0005

20

Ward AJ 36 /
Block No. 17/
TS No. 51

Private

Non Agriculture (Dry)

1 (Square Meter )

0.0001

21

Ward AJ 36 /
Block No. 17/
TS No. 52

Private

Non Agriculture (Dry)

4 (Square Meter )

0.0004

22

Ward AJ 36 /
Block No. 17/
TS No. 54

Private

Non Agriculture (Dry)

8 (Square Meter )

0.0008

23

Ward AJ 36 /
Block No. 17/
TS No. 55

Private

Non Agriculture (Dry)

4 (Square Meter )

0.0004

24

Ward AJ 36 /
Block No. 17/
TS No. 56

Private

Non Agriculture (Dry)

2 (Square Meter )

0.0002

25

Ward AJ 36 /
Block No. 17/
TS No. 57

Private

Non Agriculture (Dry)

1 (Square Meter )

0.0001

||ward AJ 36 /

||Private

|INon Agriculture (Dry)

|| 10 (Square Meter )||

0.001
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Block No. 17/
TS No. 6
Ward AJ 36 /

27 Block No. 17/  ||Private Non Agriculture (Dry) 4 (Square Meter ) 0.0004
TS No. 9
Ward AK 37/ Non

28 Block No. 6/ TS ||Government Agriculture (Poramboke 95 (Square Meter ) 0.0095
No. 86 (Vaari))
Ward AK 37/ Non

29 Block No. 6/ TS ||Government Agriculture (Poramboke 93 (Square Meter ) 0.0093
No. 87 (ESD))
Ward AK 37/

30 Block No. 6/ TS ||Private Non Agriculture (Dry) 246 (Square Meter ) 0.0246
No. 88

Total|| 0.14756]

[F. No. RW/NH-12014/72/2025/TN/South-11/3A]

SHAIKH AMINKHAN, Director
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